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INSPECTION REPORT OF THE REGIONAL OFFICE (NORTH CENTRAL ZONE), 
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE, GOVERNMENT OF 
INDIA, DEHRADUN IN PURSUANCE TO HON’BLE NATIONAL GREEN TRIBUNAL’S 
ORDER IN O.A. NO. 334/2018 (TITLED RAJESH KUMAR VERSUS STATE OF 
HIMACHAL PRADESH & ORS.) DATED 24.04.2019 

Introduction :- Hon’ble NGT vide order dated 24.04.2019  in O.A. No- 334/2018 titled 
Rajesh Kumar versus State of Himachal Pradesh & Ors. has directed the Regional Office of 
the Ministry of Environment, Forest and Climate Change, Dehradun to depute an officer, not 
below the rank of Conservator of Forest, to visit the site at Village Takoli, Post Office 
Panarsa, Tehsil Aut, Distt. Mandi, HP and submit a report about the present status of the 
land and whether there is any violation of Forest Conservation Act, 1980. If need arises 
the officer may take assistance from the revenue officials for the purpose of identifying the 
land in question and its measurement. 

In pursuance to the above, the Competent Authority in Regional Office (North Central Zone), 
Ministry of Environment, Forest and Climate Change, Dehradun deputed the undersigned to 
undertake the inspection and submit the report. 

 Accordingly, a visit to the Village Takoli, Post Office Panarsa, Tehsil Aut, Distt. Mandi, HP 
has been made 16th May, 2019. The following officials of State Forest Department, H.P and 
State Revenue Department were present during the said visit: 

1. Shri S. S. Kashyap, D.F.O., Mandi 
2.  Shri Anu Thakur, Range Officer, Panarsa Range. 
3. Shri Karam Chand, Nayab Tehsildar, Tehsil Aut, Mandi. 
4. Shri Dinanath, Field Kanoongo. 
5. Shri Pankaj Bardhan, Patwari, Circle Panarsa. 

Besides the above officials, Shri Chena Ram, Gram Panchayat Pradhan, Susan Takoli 
(Takoli), and Shri Rajesh Kumar Rao, applicant and other habitants of Village Susan Takoli 
were also present during the said inspection. 

Observations: - It was informed by the State Forest Department officials that Khasra Nos- 
495 & 472 are Forest Land as per their records. Both these Khasra Nos. were found secured 
with barbed wire fencing. It was also informed by these officials that Khasra No- 494 is a 
waste land and as per Himachal Pradesh Forest Department Notification dated- 25th 
February, 1952. Waste lands are also included as Forest Land. A copy of this notification is 
placed herewith as Annexure- I. 

 It was further informed by the forest officials that Khasra No- 494 is not recorded as forest in 
their records. However, the Revenue Department Officials informed that as per revenue 
records Khasra No- 494 covering an area of 00-12-05 (in metric aarazi) is “Gair Mumkin 
Gohar” and Share-Aam Land presently used as Kachha Rasta/Road used by the public. The 
revenue record (Nakal Jamabandi) and the map of the area depicting Khasra No- 494 is 
placed at Annexure Nos- II&III respectively.  
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It would be pertinent to mention here that as per the Letter No. FFE-B (F)-8-76-Loose dated- 
24th August, 1998 (Annexure-IV) issued by the Forest Department of Himachal Pradesh 
Government, It was mentioned that areas clarified as “gair mumkin” and “charagah bila 
drakhtan” in the revenue records are not included in ‘waste lands’ for the purpose of the 
Notification dated- 25th February, 1952. However, The Forest Department of Himachal 
Pradesh Government, by way of issuing another Letter No. FFE-B (F)-8-76/96-Loose dated- 
09th September, 2003(Annexure-V) has rescind the notification dated- 24 August, 1998.  

During discussions with Gram Pradhan and Other Inhabitants of Village Susan Takoli, it was 
gathered that Khasra No- 494 is indeed a Kachha Rasta/Road used by the public to go to 
their agricultural fields. Some of the photographs of Khasra No- 494 & its adjoining Khasras 
are given hereunder (photographs 1 to 6). 

Photo 1: Khasra No- 494 Photo 2: Another view of Khasra No- 494 

Photo 3 : Khasra No- 495 (Forest Land 
secured with barbed wire fencing) 

Photo 4 : Stone Crusher Unit of Shri Rajesh 
Kumar Rao 
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Photo 5 : Residences near Stone Crusher 
Unit. 

Photo 5 : Another view of Residences near 
Stone Crusher Unit. 

 

It was observed that the Stone Crushing Unit of Shri Rajesh Kumar Rao has been installed 
at Khasra No- 493/1 which is just adjacent to Khasra No- 494. Some residences were found 
constructed close to this Stone Crusher Unit on western and southern directions. Agricultural 
fields on eastern directions also exist there. It was informed by Shri Rajesh Kumar Rao that 
he has installed this Stone Crushing Unit as per Order of Hon’ble NGT in O.A No. 335 of 
2013 (M.A. No- 633 of 2014), (Annexure- VI) and after clearing of this site by a joint 
inspection (Annexure- VII).    and obtaining consent to establish under relevant Pollution 
Control Act from H.P State Pollution Control Board (Annexure- VIII).    

Conclusion:-  

i. On the basis of the observations made above it is summarized that Khasra No- 
494 is a “Gair Mumkin Gohar” and Share-Aam Land presently used as Kachha 
Rasta/Road used by the public. 

ii. By virtue of the notification of 25th February, 1952 and which is applicable as on-
date too, the provisions of section 29 of Indian Forest Act, 1927 are applicable on 
Khasra No- 494 and the construction of Kachha road is in violation of Forest 
(Conservation) Act, 1980. 

iii. The close proximity of Stone Crushing Unit of Shri Rajesh Kumar Rao to the 
residences and agricultural fields of Susan Takoli Village is not advisable due to 
highly polluting nature of this industry. 
 

 

Date: 18.05.2019 

Dr. S.C. Katiyar, Additional Director (Scientist- E) 
Regional Office (NCZ) 

Ministry of Environment, Forest & Climate Change, 
Dehradun - 248001 

 



 



 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 



 



 



 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 



 



 



 



 



 



 



 



 



 



 



 



 



 



 



 



 



 



 



 



 



 



 
 
 


